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MR. SPEAKER: Not allowed. I did
not admit it.
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Why should you worry about it? I will
take care of it.
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MR. SPEAKER: Nothing is to be dis
cussed. You camn come to my Chamber.
I' don’t allow it. It is all right, Please
&it down now.

(Interruptions)**
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MR. SPEAKER: Nothing will go on
record without my permission.
(Interruptions)**

ORAL ANSWERS TO QUESTIONS
Parcel Offices

*711. SHRI MANGAL RAM PREMI:
Will the Minister of RAILWAYS be

pleased to state:

(a) whether it has come to the notice
of Goveroment that parcel offices have
been indicating the weight of the pgoods
booked by them less than the actuals; and

(b) if so, details thereof together with
action taken thereon besides the preven-
tive measures for fulure?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b) No, Sir. How-
ever, as a result of re-weighments, which
are conducted as a matter of routine,
cases of under-weighment are detected and
undercharges as due, arc  realised.
Wherever complicity of gtaff is  estab-
lished, suilable disciplinary action is also
taken.
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Efforts made by non-aligned committee to
end Iran-Iraq conflict

+

*712. SHRI G. M, BANATWALLA:
SHRI CHITTA BASU:;

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether he has recently attended
the non-aligned ministerial committee meet-
ing held in Geneva; and

(b) if so, the outcome of issues dis-
cussed and progress if any made in resolv-
ing the Imn-Iraq war and bringing a
cessation of hostilities?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAQ): (a) I attended a meeting of the
Non-aligney  ministerial Committee on
Irag-Iran conflit on March 7, 1982 in
Geneva,

(b) At this meeting, the Committee
assessed recent developments and decided
to continue its discussions in Kuwait later
during the special meeting of the Non-
Aligned Coordinating Bureau on the Pales-
tine question. The Committee held seve-
ral meetings in Kuwait from April 6 to
9 and also held separate discussions with
the Foreign Ministers of Tram and Irag.
The Committee thereafter decided to
undertake another visit to ITran and Irag
from April 10th onwards.

The visits have just concluded and we
are awaiting fuller reports of the discus-
sions duripg the visits,





